
" """ •• AIufI •• DECEMBER 18. 1970 80 

(I:) if '0. tbe defai" oC tbe utilisatloD oC 
forelll! aid rec:eiwd by IDdia durlol the Plan 
period? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN): (a) to (e). Go_ament 
are aware of press reporls oa tbe subject 
referriog to an address by Mr. Gordon 
Grieve. former Member of Parliament. to a 
loc:al sooiety in New Zealand. It is. how-
ever. understood that the New Zealand 
Oo'llCl'llmeot IlSued a pretls statement refer-
rillito these news reports Bnd stating that 
tbey bad efl'ec:tlftly applied New Zealand 
Govcrrrent aid to worthwhile projects which 
assisted the economic and social develop-
ment of India. 

OC tbe 1011.1 aid utilised upto Ihe end oC 
Third Plan, J 2 per ceol went to Transporl 
aod Comml1nicalion, 7 per cent to Power. 
33 per cenl to Industrial Development, ~1 

per emt for Food, 9 per cent for commodi· 
ties wilh mulliple usea. 3 per cent to Agri. 
culture and 5 per cent for otber miscellane-
O\IW use.. New Zealand aid to India has 
mainly beeo in tbe field of dairy develop-
ment and for meeting expenses on experts 
and training of student. 

(' __ lIIee 08 0'l'e .... la'0IeI811. UD~U
I.,old ... f Imports aDd MINtill,a-

Ii0D of Import LicfDeea 

5200. SHRI SHANKARRAO MANE: 
Will the Minisler of FINANCE be pleased 
to slale: 

(a) "bether Ibe Committee appointed by 
Governmenl 10 sludy over·invoil:illl, uader· 
invoicing and mis utilisation of import 
licencea bave submitted itl report : and 

(b) if 10. the collclus;ons of tbe 
Committee ? 

THE MINISTER OP STATE 11'{ THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHAilAN SHKULAI: (a) aDd (b). The 
Stady Team". cocnpleted ill deliheratiODl. 
III report tl 1IIIder l'J'CIParatioD aed is 
~d to be sobmitled sooo. 

Parse PrearDted to Bad,bah Kbaa 

5201. SHRI KANWAR LAL GUPTA: 
WiU Ibe Mioister of FINANCE be plaued 
to stale: 

(a) ,b, amoUllt taken b~ BI\IIIIIh ~ 

Crom Iadla on bil nc:eat vIIIt to thi. eonBtry 
and the amoullt lent to bim alter bil 
departu~ : 

(b) whether this money wal ICDt ID 
rOreilll currency (AlDericlD Dollan) : 

(e) Ibe amount sent back to Ibia 0IHIIIlry 
Bad.hah Khan for the "clfare of the people 
of India or the rehabilitation of penolll 
aWecled by the commuoal riotl : 

(d) under wbat rClulatioll of tbe Ilf_YO 
Bank, permiRsion was granted to allow bim 
to take this money OUI or this COUBtry III 
foreilll currellcy (American Dollars) : 

(e) the names alld address of tbe person 
who signe<i the applicatloll subsequently to 
him: alld 

(f) whether it is also a fact that about 
30 cases belonginl 10 Badshah Khan were 
also IIIInt to Kabul with bim ? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN) : (a) Badshah Khall wa. 
allowed to take Rs. 30 lakhs. approximately, 
al lhe time or his departure aDd a furlller 
remittanCII of Rs. 6 lakbs. approximately. 
was allowed subsequently. 

(b) Yes, Sir. 
(e) No remittance iI reported to baw: 

beell received in India out of this amount. 
(d) Permil.ioo _ II'8lted under die 

provislOQl of the ForeiID ~ Re,uIa-
tioa Act. 

(e) Requeatl aeelc:lnl remlrtallCII fad1ltiea 
came rrom the SlIrh"d GMd'" S.I",. 
SQ""'iIG""dllll'~_ F_dllllo". 

(f) No, Sir. 

RIIC 'D PrieN of C .... er Geed. 

5202. SHRI KANWAR LAL GUPTA: 
wnl the Mlmster 01 FlNANCB be pleased 
to Itate : 

(a) lhe names of the artlcle8 co.ultllHNl 
by middle class people whose prices lnere'led 
in the first and secoDd week of November: 

I b) wbat were the PliCIII bem aad how 
much price IIICIl!8led d1arinl Ihe above 
period; 

(0) .~.c ~illc II. GO __ lIt 
propgae to tato ., dleak ,tbe ...... or .uah 
commodilie. wbleh are Uled by the ...,.... ......... 




